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Sout h Mal abar G am n Bank Appel I ant (s)
VERSUS
Co-ord. Committee of SME Enp. Union & Os. Respondent (s)

WTH C. A No.2219/1999 and T.P.(C) No. 403/1999

(Heard by Hon’ bl e Pattanai k and Agrawal, JJ.)

Date : 31.01.2001: This appeal was called on for judgnent today. @@
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CORAM :
HON BLE MR. JUSTICE G B. Pattanaik
HON BLE MR. JUSTI CE B. N. Agrawal
For Appellants(s) M. T.V. Ratnam Adv.

Ms. Lawyer |nn

For the Respondent (s) Raj i v Meht a, Adv.
Mal i ni Poduval , Adv.
B. K. Pal, Adv.

Y. P. Dhi ngr a, Adv.
Sushma Suri, Adv.

K. K Rai, Adv.
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The Court nade the follow ng

ORDER
........ L......l.......T.......T.......T.......T. ...
SP2
Hon’ble M. Justice G B. Pattanaik pronounced the
j udgnent of the Court.
The Civil Appeals and Transfer Petition are di sposed
of .
. SP1
(Y. P. Dham j a) (Suneet Bal a Sharm) @@
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COURT MASTER Court Master

Reportabl e signed judgnment is placed on the file.O



